
ANNEXURE-8 

 

NAME OF THE CORPORATE DEBTOR: DYNAMIC HATCHERIES PRIVATE LIMITED. 

               Date of Commencement of Liquidation: 25.08.2023,  

 

 

List of operational creditors (Other than Workmen and Employees and Government Dues) 

 

Sl. 

No. 

Name 

of cre 

ditor 

Details of claim 

received 

Details of claim admitted Amount 

of contin- 

gent 

claim 

Amount 

of any 

mutual 

dues, 

that may 

be set-off 

Amount 

of 

claim 

not ad- 

mitted 

Amount 

of claim 

under 

verifica- 

tion 

Remarks, 

if any 

Date of 

receipt 

Amou 

nt clai 

med 

Amou 

nt of cl 

aim ad 

mitted 

Natur 

e of cl 

aim 

Amount 

covered 

by 

security 

interest 

Amount 

covered 

by guara 

-ntee 

Whether 

related 

party? 

% of 

voting 

share in 

CoC 

1 Bajaj & 

Company 

Claim as 

admitted 

by IRP 

during 

CIRP 

30431016.

50 

30431016.

50 

Unsecured Nil Nil No 53.17 Nil Nil Nil Nil Nil 

2 Anmol 

Feeds 

Pvt. Ltd 

DO 4000000.0

0 

4000000 Unsecured Nil Nil No 6.99 Nil Nil Nil Nil Nil 

3 Jafa 
Comfe
ed 
India 
Pvt Ltd 

DO 4982989.0

0 

1872802.0

0 

Unsecured Nil Nil No 3.27 Nil Nil 3110187.0

0 

Nil Nil 

4 Indian 
Tradin
g 
Bureau 
Pvt Ltd 

DO 2306011.0

0 

2306011.0

0 

Unsecured Nil Nil No 4.03 Nil Nil Nil Nil Nil 

 TOTAL  41720016.

50 

38609829.

50 

       3110187.0

0 

  



 


